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No. DJAlAcd./Induction (DJS)/Bz_1tch-2023/ 1740/2023!5PFN 30"‘ September, 2024

Pi“!-'

To
The Ld. Principal District & Sessions Judge (I-lQs), Central, THC
The Ld. Principal District & Sessions Judge, New Delhi, PHC
The Ld. Principal District 8: Sessions Judge, South-West,-Dwarka

t/L/Tl1e.Ld._ Principal‘ District 8:. Sessions Judge, West, Tl-IC
- TheLcl. Principal District & Sessions Judge, East, KKD

The Ld. Principal District & Sessions Judge, South, Saket
The Ld. Principal District & Sessions Judge, Shahdara, KKD
The Ld. Principal District & Sessions Judge, North-West, Rohini
The Ld. Principal District & Sessions Judge, South-East, Saket

10. The Ld, Principal District 8: Sessions Judge, North-East, KKD
ll. The I.cL Piincipal District 8: Sessions Judge, North, Rohini

E°9°;~1.@P‘

Su_b.: Court Attachment of Trainee Officers of DJS in District Courts w.e.f. 01*‘ to
29"‘ October, 2024. - '

Respected 'Sir/Madam,

It is to humbly inform that as per the direction received from I-Ion’l>le High Court of
Delhi, c'on_sequent upon completion of induction Training, 72 newly appointed officers of
Delhi Judicial Service are to be placed on Court attachment in District Courts till their
regular posting is made by l-Ionlble High Court ofDelhi. . '

I’

It is therefore requested that such newly appointed DJS Officers may kindly be
attached as per schedule enclosed as Anncxure ‘A’ w.e.£ 01“ — 29'“ October, 2024 or till
they get their regular postings, whichever is earlier.

If the Mentor Judicial Officer with whom the Trainee DJS Officer has been
attached, happens to be on leave or is unavailable due to any administrative/ancillary
reason, the "trainee officer may kindly be attached with the Link Officer/another Judicial
Officer of similar jurisdiction in your district. In case the Mentor Judge is transfen'ed, the
trainee officers may be attached with the successor Judge. In such an eventuality, copy of
the order of attachment may kindly be sent to the Academy for information and record.

With regards,

Encl.: As above ®""'"J
(Raj esh Kumar Singh)

No. D.l'A1AccL/Induction (DJS)/Batch-2023/1740/2023! 30"‘ September, 2024
Copy for information to:
1, The Ld. Registrar -General, High Court ofDelhi, New Delhi.
2. The Trainee DJS Officers (t/irouglz email only).

. "J-Qh(Rajesh K.un1a1' Singh)
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Practical Training of 72 newly appointed Officers ofDJS (2023 Batch)
(Alphabetically)

w.e.f. 01“ to 29“ October, 2024

' Naine ofTraineeV pp p Digger V p NameofJudiciaIOtficeriattachcd A District f °“"
_ p p_ Complex

|_¢ ‘AbhayChoudhary Mayank Aggarwal JM FirstClass (NI Act) V South ' saketiii
lAl<anl<sh_a Singh Siddhant Kumar .Tl\lI First Class (NIA'ct) South Saket A

UJN ’*Al<shay‘ Praltash ' ' Mr.vAnshulMeh'ta r TM Firs_t'Claissi(NI Act) l South-West ' Dwarka
-It AmitRana \.l»lvI§‘.iMansiMalil< H W JM First Class (NI Act) V. Westpvl THC‘
U1 Anjali Singhl V l ,_Mr."Ravi ' W’ First Class (NI'Act) 1 South A Saket
O\ Ankita Bhatia 7 Mr.’Rupinder Singh Dhiman JM First Class (NI Act) l__ Central VTI-IC
-I8 . Anshul Agnihotri Deepik Thakran_ ._ _ M5: .3
\AnshulNegi _ lMs. Aastha Shanna

JM First Class (NI Act) ‘ South-West 1 _ nwaiia
First Class (NIAct)F South’-West l Dwarka.

9 Anubhav Bijalwani C ilvls. Aastl1aSihanna) C _ JM)Firs't c1ia§§(l~n Act) South-West ‘C Dwarka
10 Anubhav Sharma Ms. Secma Nirmal JM First Class (NI Act) *7

W Digital Court \ South-West Dwarka
AnugyaChauhan _‘iMz-._Komal C i_ H JM First Class (NI Act)_ South 7 Sakct11

Q12 Ariba Khan ii Mr. Rishabhfranxvar IM First Classi(NIAct) l South 1 Sakct”
l3 JM First CIa$_(NI Act) i New Delhi ll PHC
14

AshiniaLakhaLnpall7i 7 _1Ms.iN'ishiJinda1 p_
Atisha Jain Ms. Kavita Bist JM First Class (NI Act)

_ Digital Court East * KKD
l_15C ’Bhagwat_Prasad Mocha; _Mr. Chandra i_‘_ Ma JM First Class (NI Act) South l Sahel‘

16 Danveer Ms. Shilcha Chahal JM First Class (NI Act)
Digital Court South Saket

Deana Ms, Vincricet Kath‘ l JM First Class Act) S071itl1-West Dwarka_1'/
J8, Gmimfi Gets. Mr. Nitish K_11_n'lar Shanna _ .TMFirsr cans (NIAct) 5 Central lim THC ___
19 Gaurav Singal Mr. Shivam Gupta JMvFirst Class (NI AE)

_ (Digital Court _ New Delhi PHC
T20 Gaurav Ujjwal ' Rahu1Vem1a JMFirst Class (NI Act) _,_WeSt - l THC
21 Gowri Reghunath Ms. Ncha Sharma First Class (NI Act)

Di 'tal Court South-East i Saket

22 I-Iala Quamar Ms. Nishtha Mehtani
1 $1,

JM First Class (NI Act)
Digital Court New Delhi PI-IC

123 Isha Rana Ms. I-Iimanshi Tyagi JM First Class (NI Act)
Di ‘tal Court North § Rohini

24 Isha Thakur Mr. Shivam Gupta JM First Class (NI Act)
Digital Court . New Delhi PHC

23" Ishita Bhardwaj Ahhitcsh Kumar JM First Class Act) South-East-l Sakct
1? Iyeti Ms, Moksha Bains JM First Class (NI Act) F Ssathzfiast as Sakct27
28

KahkashaniJab_in
Kashish Bajaj

Mri Aakush Shanna _
Me Divva Cispta,

nu First ch1.¢.§W(1~11 Act)
JM First Class (NI Act)

Saket
THC

South-East l
Cgtral L

29 ManishnBliau Mr. Ravi JM First Class (NI Act) i*South l Saket
30 Mayank Singhal ‘pMs. Shubhi_Gupta IM First Class Act) DwarkaSouth-§West 5
31 Minakshi Meena Mr. Abhinav_Singh JM First Class an Act) NewDelhi PHCT32 Mohini Mecna Ms. Marilyn Joanna Khakha 7 if JM First Class (NI Act)__ South-West Dwarka
33 Nandini Garg A Ms. Katyayini Sharmakandwal JM First Class_(NI Act) Central THC
34 Neelmani. Shanna I Ms. Nishtha Mehtani JM First Class (NI Act)

lliaital Court New Delhi PHC

35 Neha Jarwal Ms. Shcctal Rani JM First Class (NI Act)
p W Digital_Court p South—East ‘ Sakct



S1. Name ofTrainee ' Name ofJudicia1 Officer attached with District C°“"
36 CCNitika . Galuav Katariya.

Digital Court C_1_>allavi Tlagi I C . Shivangi Vyas

Bo. _ Officer ~. C j C C CC Congalex
JM First Class (NI Act) west, THC I

l‘ 37 MS l - RJCM First Class (NI Act) North West l ohinil_3 SC Parul Shanna Ms. Apoorva Rana JM First Class (NI Act) South-Wcstl Dwarka
39‘ Prema Rzli JM First Class (NI Act)

Digital Court North-East ' KKD
l‘ 40 Prithvi Joshi C

l .
i Mr. Snehil Shanna

Mrl iAiad Schrawat _CMul1icipal Magistrate South-Westl‘ Dwarka _
41 Priyanka Ms. Deeksha Rao IM First Clas;(NI Act)

C Digital Court C C South-West Dwarka
Friyanka Devi Ms. Dilya. Singh JM First Class (NI Act) DwarkaSouth-(West

‘42l
43 Punect Negi 7 Ms. Aakanksha JMFirst Class_(NI Act)_ 7 South-West Dwarka-44 Rahul Saini l Mr. Aakash Shanna JM First Class (NI Act) South-Eastr lSakct l451 lRangat Ghirra - Mr. Abhitcsh Kunaar I JM First Class (NI A8) South-East Salcet 7
46 Ravisha Sidana Mr. Anmol Nohria IM First Clas;(NI Act)

Digital Court KKD
C C ll
Shahdarzi C

4? Sandeep 7 C lMs. Pqoja Yadav JM First Class (NI Act) _ East ;C l<_l<.l:>l4.3’ CSanya Singh ~.-i -Nlsf :Kirandeep-Kaur JM First Clas;(NI Act) THCWest C49 Sanyam Iain Ms. Nella Goal JM First Class (NI Act); Central THC50 §apnaKu1Crlari Mecca .C _ ll/ls. Slhraddha Tripathi .lM First Class (NI Act) South "llSakct
i51i Satendra Pal Singh Mr. $hiv Kumar JM First Class (NI Act)

Di!-‘ital Court South-West C‘ Dwarka
F52 Shiva Parashar l Mr. Siddhant Kumar JM First Class (NI Act) CC lSouth C it SaketShradclha Srivastava Mr. Rishabh Tanwar JM First Class (NI Act) South Saket 1

Mr. Arjun__Kirar JM First Class (NI Act)_ cslmsl I THC
ss C
54 [Shreejee Abbot
55 Shrcgla Singh Ms. Aakanksha IMCFirst Class (NI Act) South—West C Dwarka

‘ Mr. Varun Chandra JM First Class (NI Act) l South if Saket ‘
56 Cshtlbhilfn Gupta C I .
‘57l Shubhamjot Kaur CRa.ichra- 1IEl¥i<El'rasCibir Singh IM First Class Act) West THC
58 Shubhangi Aggarwal Ms. Sllikha Chahal IM First Class (NI Act)

Digital Court South Saket
S9; Shubhangi Srivastava Ms. Shradclha Tripathi JM First Class (NI Act) l South __C Saket60 Sigihant Krishan Singh 1 Ms. Tabassum Khan JM First Class (NI Act) South-Eas-t Saket_S_ukriti Jha Ms. Neha Garg C JM First Class (NI'Act)_CC PHCNCW Ddhlil

. 61.
62 Sunset Anand C Ms. Marilyn Joanna Khaldla 'JM First Class (NI Act) South-West DwarkaWSurabhi Rastogi C Mr. Komal C JMFirst Class (NIAct) ll South CSaket

Surbhi Gupta 7 Mr. Anurag Chhabra C IM First Class (NI Act)_ NewDelhi PI-IC
§3l 64
as §Curbhi Shanna Ms. Moksha Bains C __ IM First Class (NI Act) South-East Saket 7
66‘Tanmay Batllam Ms. Kavita Bist JMCFirst c1ss?(N1 Act)

Digital Court East KKD
67 TuhinaMardi C Mr. Kawal Singh JM First Class (NI Act) South F Saket
68 Upender Kumar Ms. Scema Meena JM First Class (NI Act)

_ Digzital Court
lSouth-West Dwarka

Ox \O _Urvi Gupta lMr. Anshul Mehta _ IMCFirst Class (NI Act) South-West l“ DwarkaVaibhav Garg Ms. KatE.1il1iSharrna Kandwal IM l=_il-st Class (NI Act) Central THC *
‘-3--I'-‘© Vanshika Mehta Mr. Divyam Lila Muilicipal Magistratcl l Bast
*-Il\-7 Vidushi Garg Mr. Mayarlk Aggarwal C JM First Class (NI Act) South Saket



OFFICE OF THE PRINCIPAL DlS'i'RlCT & SESSIONS JUDGE (WEST)
TIS HAZARI COURTS : DELHI

.- 5'03No. 2 £68)? 30 /JOTP/Gaz./PDJ West/2024 Dated, Delhi the 19?»! /9Z°‘/
Copy forwarded for information and necessary action to:-

MOST IMMEDIATE I OUT AT ONCE

1. The Judicial Officers concerned of West District, Tis l-lazari Courts, Deihi.
2. The PS to Ld. Principal District & Sessions Judge, West District, Tis

Hazari Courts, Delhi for information.
3. The Branch lncharge, Care Taking Branch, Tis i-iazari Courts, Delhi for

making necessary arrangements.
4. The O/o CJM, West District, Ti§'H'ai'ari Courts, Delhi.
5. For uploading on LAYERS. A ' -7

__/6.”For uploading on centralized website through LAYERS.

,,l-“. sh"
" “(Hemani Malhotra)
Officer l charge (Judicial Branch)
DJ (Comhxercial)-02, West Disttq)


